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papers would be scrutinised and in-

tions appearing in responsible I{.ews-
vestigated; and

{b) if so, what is the decision and
how it will be given effect to

Trg MINISTER oF STATE 1§ THE

MINISTRY or HOME AFFAIRS
(Surt  JAISURHLAL  HATHI): (a)
Yes, Sir.

(b) The recommendation has: been
accepted. The form and nature of
inquiry would be course be (Ieter-
mineq according to the nature of each
case. Suitable instructions in | this
connection have been issued to the

Ministries etc. |
|

614. [Transferred to the | 2lst
December, 1964.]

CobeE or CoONDUCT FOR MINISTERS

Minister of Homre  AFFAIRS pe
pleased o state:

(a) whether the Code of Co%duct
for Ministers adopted by the Union
Government has been put into effect;

(b) if so, the number of Central
Ministers who have ag far furnished
details of their assets; !

615. Sarr RAM SINGH: Wilr the

(¢) the reasons why others have
not complied with the one month|pro-
vision laid down in the code for'fur-
nishing such information; and

(d) the number pof States which
have so far adopted the Code of Con-
duct for Ministers?

Tug MINISTER oF STATE 1| THE

MINISTRY or HOME AFFAIRS
(Surr  JaisuxHLAL  HarHI): (a)
Yes, Sir.

(b) Central Ministers—46,

Parliamentary Secretaries—5,

(c) The Code requires a Minister
only to furnish a declaration regard-
jing his assets angd liabilities annually
by the 31st March. The Ministers
were ng doubt informed on ~29th

matter of urgent 434%.
public importance
October 1964 that the initial

statement was expected to be given
within one month, but the period of
one month was cbviously too short 1n-
some cases.

(d) According to information avail--
able five States including Union Ter-
vitories have adopted the Code.

816. {[Transferred to the 23vd-
December, 1964.]
+NATAK AXADEMI AWARDS
638. Surr RAM SINGH. Wil the-

Minister of EpucaTion be pleased to
state:

(a) whether it is a fact that Sangeet
Natak Akademi awards have twice.
been declined by two renowned artis-
tes of India;

(b) if so, whether Government pro-
pose to make an enquiry into the mat-
ter; and

{¢) il sg, .what steps have so far
been taken in this connection?

THe MINISTER or EDUCATION
(SHRr M. C. CuacrA): (a) to (¢) Tire
Sangeet Natak Akademi iz an autc-
nomous body. But necessary inquiry
will be made and a statement will bw
laid on the Table of the House.

12 Noon

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPGR-
TANCE

SATYAGRAH LAUNCHED BY THE REPUBLI-

CAN PARTY OF INDIA ON DECEMBER 6,

1964, AND ARRESTS IN CONNECLION
THEREWITH

Surt B. K. GAIKWAD (Mala-
rashtra): Sir, I beg to call the at-
tention of the Minister of Home Af-
fairs to the satyagraha launched by
the Republican Party of India on
December 8, 1964, and the country-
wide arrests of persons taking part
in the satyagraha,

tTransferred from the 22nd Deceru-
ber, 1964,
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